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INCOME TAX APPELLATE TRIBU NAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 17-AUGUST-2026 (MONDAY)_
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURTROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A‘s’:?rt. Assessee Name Remarks
WTA 4/ i
1| cHanDy2025 | 201314 | [A]JAGDISH RAI GUPTA
WTA 5/
2 | cHaNDIp025 | 201415 |[A] JAGDISH RAT GUPTA
WTA 6/ ]
3| cHaNDI02s | 201516 | [A] JAGDISH RAI GUPTA
WTA 7/ ]
4| CHANDL2025 | 201314 |[A] USHA GUPTA
WTA 8/
5 | cuanbraoas | 201415 |[A] USHA GUPTA
WTA 9/
6 | cHanDL/a02s | 201516 | [A] USHA GUPTA
ITA 323/
7 | cHanDL026 | 201415 | [A] BHAGWAN DUTT
TTA 328/ :
8 | cHaNDI2026 | 201920 | [A] GURU HARKISHAN PUB SCHOOL
TTA 340/ ]
9 | cHanDr/22s | 201718 | [A] GURSHARN SINGH
0| JTA341 2023-24 | [A] KAPTAN IRON AND STEEL PRIVATE LIMITED
CHANDI/2026
ITA 366/ ]
1] GuanDraazs | 201213 | [A] BACHAN SINGH
ITA 717/ SABHA HA
18| ot il NA | [A] ARYA PRITINIDHI RYANA
ITA727/ | 3096 2027 | /A1 INTEGRATED COUNCIL FOR ENTREPRENEURSHIP FORMERLY
1 cHaNDI2026 ~2027 | NOWN ATHE INSTITUTION OF CIVIL ENGINEERS SOCIETY
i ITA 763/ 702627 |TA] DERA KAR SEWA SANT BAWA BHURI WALE JT NIRMAL
CHANDI/2026 TAOPBAN TRUSTEE
ITA 1135/ ]
15| chanDLatos | 292627 | [A] HARYANA STATE COUNCIL FOR CHILD WELFARE
16| VA 1136/ 2026-27 | [A] HARYANA STATE COUNCIL FOR CHILD WELFARE
CHANDI/2026
ITA 1595/ :
17| cHanpzo26 | 2027-28 | [A] BRAHAM SAGAR SANT CHARAN TRUST
ITA 1598/
18| yanDy2026 | 202728 |[A] BRAHAM SAGAR SANT CHARAN TRUST
19| [ITA 1639/ 2026-27 | [A] DHANISHTHA PASHUPATINATH BHAIRAV D
CHANDI/2026 HAM FOUNDATION
Assistant Registrayy’
14-Aug-2026

I of6 14-082076 0410 .
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number A::Z:‘:' Assessee Name Remarks

1 mfr?ogngéx 2017-18 | [A] M/S DEVI OIL STORE

2 mr;ﬁé?;zsolzs 2012-13 | [A] BSN CAPITAL SERVICES PRIVATE LIMITED

3 cr«méxl/g%/zs 2017-18 | [A] G I INDUSTIES PRIVATE LIMITED BATHINDA

4 cﬂiéxzfqz%lzs 2017-18 | [D] G.I INDUSTRIES PRIVATE LIMITED, RAMAN MANDI

5 cﬂxﬁéﬁ%fﬁ 2014-15 | [A] M/S BHUSHAN AIRWAYS SERVICES PRIVATE LIMITED

6 Cﬂﬁéﬁiﬁ% 2017 | [D] GURU NANAK DEV UNIVERSITY

7 Cﬂﬁéﬁ%s 2020 | [D] ANSHUL GARG

8 cﬂﬁéls%/zs 2015-16 | [D] JAGIEET SINGH

9 Ciﬂﬁ;ﬁ?gﬁ 2022-23 | [A] CAREFUSION DEVELOPMENT PRIVATE LIMITED

10 cﬂﬁéng%fzs 2016-17 | [D] AMARJIT SINGH

11 CHl-ArANéZ/EZUIZS 2019-20 | [D] JAGDISH SINGH

12 CH%;I?/BZ%"ZS 2019-20 | [D] KAMAL PREET KHURANA

13 caggl?zloze 2017-18 | [D] BABITA URF VEENA

14| o m[‘); /gozs 2017-18 | [D] BABITA URF VEENA

15 CH?QD?ZI{/]% 2019-20 | [D] ALKA GUPTA

16 cﬂﬁoﬁ%zs 2020-21 | [D] DUSHYANT JAIN

17 miﬁo?%za 2018-19 | [D] GURSHARAN SINGH

18 CH‘:@JE?%Z 6 | 201213 | [A] AVTAR SINGH

19 caﬁn?’r?%zs 2017-18 | [D] ASHOK KUMAR KAUSHIK

20 CHEP?DE;IQZG{JZS 2018-19 | [D] ASHOK KUMAR KAUSHIK

21 CHmD‘;'/JZDéZG 2020-2021 | [A] DOABA KHALSA TRUST, MOHALI ]
22 CHIATD‘}/I%% 2018-19 | [D] LOVEPREET SINGH
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CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Assessee Name Remarks

Assmt.
Year

2012-2013 | [A] GURSEWAK SINGH, LUDHIANA (SMALL AND COVERED CASES)

Srl | Appeal Number

ITA 914/
CHANDI/2026

23

. %

Assistant Registrar
A 14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 cnmoli?%za 2012-13 | [A] M/S AHUJA COTSPIN PVT, LTD.

2 CHIEDIS%B 2013-14 | [A] M/S AHUJA COTSPIN PVT, LTD.

3 CHI,;R?DII(/J;[/)ZB 2014-15 | [A] M/S AHUJA COTSPIN PVT, LTD.

4 CHI;IQDGI?%ZS 2022-23 | [D] JUBILEE JOY HOMES LLP

5 CHTQD?%:B 2022-23 | [A] JUBILEE JOY HOMES LLP

6 Cﬂﬁé}%"ﬁ 201516 | [A] EASTMAN INTERNATIONAL

7 cr%éxs/%lzs 2025-26 | [A] DONGYU GATSAL LING TRUST, DGL

8 G_méfg%"ﬁ 2025-26 | [A] DORZONG MONASTIC INSTITUTE CHARITABLE TRUST

9 Cﬂié?/‘]z%/% 202526 | [A] DZONGSAR KHYENTSE CHOKYI LODRO INSTITUTE

10 c&iﬁé%%lzs 2017-18 | [D] ALPINE PROGRESSIVE EDUCATIONAL SOCIETY

1 CHT:xéls,g%/zs 2017-18 | [A] M/S KAMAL ENCON INDUSTRIES LIMITED

12 crmcly?ggzs 2021-22 | [D] M/S HOMELIFE BUILDCON PV, LTD.

13 crméf/?z?:{zs 2018-19 | [A] KCCB STAFF PENSION FUND TRUST

14 Cﬂzé%g&'% 2018-19 | [A] GURBACHAN SINGH

15 CHfQD"I}%ZG 2011-12 | [A] HARWINDER KUMAR

16 CHI:r?D‘;}%ZG 2018-19 | [A] BIRBAL KUMAR

17 CH‘:,’:D“I?%% 2017-18 | [A] GURMEET SINGH

18 cuﬁoﬁ%ze 2017-18 | [A] KAMALJEET SINGH

19 cr-:m)?%zs 2018-19 | [A] CHARANJIT SINGH SEMBHI

20 cﬂﬁéllfz%’zs 2025-26 | [A] HAND IN HAND CHARITABLE TRUST

21 crﬂﬁéb%’% 202526 | [A] HAND IN HAND CHARITABLE TRUST

oo

anmd 0419 nm
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WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYB'RIDIVIRTUAL

CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HEARING.

Srf

Appeal Number

Assmt.
Year

Assessee Name

&Remarks

Assistant Registrar
Q& 14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A:::‘rt' Assessee Name Remarks
ITA 168/
L | cHanDy2024 | 2017-18 | [A] ANIL BHALLA
ITA 656/
2 | cHANDI2024 | 201213 | [A] JASPREET SINGH
ITA 727/ ]
3 | cHANDLa025 | 201617 |[A] LOTUS HOMETEXTILES LIMITED
ITA 1206/ ]
4| cHaNDy2025 | 201314 | [A]M/S KHANNA EXIM PVT. LTD.
ITA 1294/
5| cHaNDY2025 | 2018-19 | [A] A.D. EDUCATIONAL SOCIETY
6 A 141/ 2022-23 | [A] ESCALON BUSINESS SERVICES PRIVATE LIMITED
CHANDI/2025
ITA 1398/
7 | chiaNDI2025 | 2017-18 | [A] SHASHI BHUSHAN
ITA 1589/
8 | cranDI/2025 | 202021 |[A]JAIN JEWELLERS
ITA 1875/ ]
9 | cHaNDy2025 | 202627 | [A] CHANDIGARH WELFARE TRUST
ITA 429/ . .
10 | anp1/2026 | 2018-2019 | [A] ARORA ALLOYS LTD, LUDHIANA
ITA 432/ 2 HNOLOGY BY DESIGN PRIVATE LIMITED
11| cHanpyao2e | 202223 | [A] INNOVATION TECHNOLO
ITA 434/ ]
12| uanpij026 | 201617 |[A]JASVIR SINGH
ITA 435/ ] H
13| cianpya026 | 201617 |[A1JASVIR SING
ITA 438/ : VN-PRMS
14| uanpyaozs | 202021 | [A]FUND FORS]
5| JIA764 2025-26 | [A] KISHSN SINGH MEMORIAL TRUSTYAMMU
CHANDI/2026
ITA 765/ ;
16 | cuanpyaoss | 2025726 | [A] KISHAN SINGH MEMORIAL TRUST
ITA768/  |202627 to
17| cHanpy2026 | 203132 | [A) B P SHIKSHA SANSTHA
18| ITA784 | 502627 | [A] KURUKSHETRA DEVELOPMENT BOARD
CHANDI/2026 |
ITA 1192/
LA NA  |[A] INDIAN SOCIETY ON FUELS & LUNRICANTS
Assistant Registra
o 14-Aug-202

of 6

1 1.08-2026, 04:19 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A‘S',::rt‘ Assessee Name Remarks
1 mﬂoﬁéz& 2012-13 | [A] DEEPAK GOYAL
2 o—:ﬂoﬁéze 2012-13 | [A] RUPINDER KAUR GREWAL
3 C}EPTD?ZO(IJZG 2013-2014 | [A] CHARANJIT SINGH
4 &ESD%% 202021 | [A] PUSHPA
5 0—:?1&041?%25 2020-21 | [D] KULDEEP SINGH
6 mmo‘?;ézs 2021-22 | [D] KULDEEP SINGH

[ |
|

AsSistan J'Ct Regﬁstrmj
<& 14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number A;.‘s;:rt. Assessee Name Remarks
1 cﬂ‘;éf/?ofzs 2018 | [D] MAHARAJA AGGARSAIN UDYOG

2 CHIREI)IG/%%HZS 201920 | [D] BANAJA MOHAPATRA

3| o fﬁn% },12/026 2019-20 | [A] BANAJA MOHAPATRA

4 cﬂﬁéﬁ%ﬁzs 2020-21 | [D] KAMALJIT KAUR

5 cﬂﬁéﬁo}zs 2020-21 | [D] RAMESH KUMAR

6 CHATL%%OZB 2017 | [D] RAM NIWAS

7| o fl\?D%;’Z/OZG 2017 | [A] RAM NIWAS

8 CHI;;I\DII?ZQZG 2019-20 | [D] AJAY AGGARWAL

9 (:Hmolﬁ%zs 2019-20 | [D] GOPI RAM PHOOL CHAND HUF

10 CHmoll?%ézs 2018-19 |[A] RANI

1 cnﬁoﬁ%zs 2015 | [D] RAJA RAM

12 CHmJII?%zs 2019-20 | [D] HARMANDEEP SINGH

13 CHmoll?%zs 2019 | [D] MAHESH ARORA

14 cnﬁnilﬁzsézs 2020-21 | [D] ANAND TANEJA

15 ml;\rﬁoll?%zﬁ 201617 | [D] AMRIK SINGH

16 CHmDZI?;ézs 2020-21 | [A] MADHAVRAO BAJI RAO RAJWADE

17 mﬁoﬁ}%ze 201920 | [D] BALDEV RAJ

18 caﬁnﬁ%zs 2018-19 | [A] ISHU GOYAL

19 cumniﬁt/}zs 2019-20 | [D] SUKHPAL SINGH

20 CHmoalﬁtlst 2019-20 | [D] MADHUSUTHANAN

2L| uaNDifano6 | 201718 | [A] NIDHI VERMA LR LATE ST SUCHANDER KUMARI VERMA
2 crrmnsx}%zs 2012-13 | [A] CHARANJEET SINGH LABANA j
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CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A;::'rt' Assessee Name Remarks
ITA 514/
23 CHANDI/2026 2018-19 | [A] JASPAL SINGH
ITA 909/
24 CHANDI/2026 2019-2020 | [A] KARAN KOCHHAR
ITA 923/
25 CHANDI/2026 2018-19 | [A] NEERU AGGARWAL

A

Assistant Registrar
14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number AYs: ':rt Assessee Name Remarks
1 CHEFNAD‘B’%ZG 2018-19 | [A] JAGTAR SINGH

2 CHmDi};éZG Sopt 9y | [A]INDER MOHAN MAHAJAN

3 CHIEDSI}%zs 2017-18 | [A] KARNAIL SINGH

4 mﬁoﬁ}%zfs 2017-18 | [A] RAMAN SEHGAL

5 CHI;‘:‘DSI?%ZG 2013-14 | [A] RAMINDER KAUR

6 mmoslﬁézs 2012-13 | [A] IRSHAD

7 CHI;r?DEi?%ZG 2011-12 | [A] SUDESH KUMAR

8 CHngI?%ZG 2012-13 | [A] PARAMIIT SINGH

ssistant Registrar]
14-Aug-2026
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NCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HEARING.

Srl | Appeal Number A:Zr:rt' Assessee Name Remarks
ITA 167/

1| cuanpl020 | 2010-11 | [A] SHRIBALBIR SINGH
ITA 1439/ ]

2 | cHanpI2os | 201516 |[A] HIMANSHU
ITA 1688/ ]

3 | cHanpI2025 | 201819 | [A]RAINISH KUMAR JATWANI
ITA 1693/ ]

4| CHANDI/2025 | 2017-18 | [A] ASHWANI KUMAR SAINI
ITA 1742/ ]

5 | cHaNDL2025 | 2017-18 | [A] SUMIT WADHWA
ITA 535/ y

6 | cHaNDI2026 | 202021 | [A] DUGLI DEVI
ITA 543/ ]

7 | cHanpyoz6 | 201718 | [A] SURIEET SINGH

’ ITA 547/ 2012-2013 | [A] GURDARSHAN SINGH LEGAL HEIR OF LATE BALWINDER

CHANDI/2026 SINGH, SANGRUR
5 ITA 1497/ 201415 | [A] MOUNT CARMEL EDUCATIONAL SOCIETY (SMALL AND
CHANDI/2026 COVERED CASE)

ITA 1578/ : M VIR (SMALL AND COVERED CASE

10| anpy202e | 201112 | [ATKAR ( )
ITA 1579/ : RM VIR (SMALL AND COVERED CASE

11| Gianpiooze | 201112 |[ATKA ( )

.

Assistant Registrar
9 14-Aug-2026




e/ AL AL EANLIUARNR--CL-2026Aug17.hi

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number AYSZ ':rt Assessee Name Remarks
ITA 156/
| cHanDD2017 | 201112 | TA] M/S THE MALWA GRAMIN BANK
ITA 425
2| rnsr /2617 2012-13 | [A] M/S THE MALWA GRAMIN BANK
TTA 1181/
3| cHanD201g | 201415 | TAT M/S THE MALWA GRAMIN BANK
" ITA 283/ 2015-16 | /A1 M/S MALWA GRAMIN BANK NOW KNOWN AS PUNJAB GRAMIN
CHANDI/2019 BANK
ITA 1099/
5 | CHANDL2024 | 2017-18 | [A] SHREE TRIDEV JEWELLERS
ITA 1237/ |
6 | CHaNDI2024 | 2012-13 | [A] NARINDER MOHAN MITTAL HUF
ITA
7| o AN;%;%’Z 4 | 2013-14 | [A] NARINDER MOHAN MITTAL HUF
ITA 72/
8 | cuandra0as | 202122 | [A] SAURABH BAJAI
ITA 279/
9 | cHANDI2025 | 201819 |[A] THE TRIBUNE TRUST
ITA 1451/
10| iANDI/aG2s | 2017-2018 | [A] MUKESH KUMAR HUF, LUDHIANA
TTA 1453/ ]
11| iaNDrags | 20222023 [A] VINOD KUMAR BANSAL, LUDHIANA
TTA 299/ /
12| cyanorme | 20162017 | [A] NEELAM GUPTA, NALAGARH
ITA 300/ _
13| yanpiozs |2017-2018 | [A] NEELAM GUPTA, NALAGARH
ITA 301/ )
14| cuaNDym6 | 20182019 [A] NEELAM GUPTA, NALAGARH
TTA 302/ ]
15| caNDyamz6 | 2019-2020 | [A] NEELAM GUPTA, NALAGARH
ITA 303/
16| cuandyanze | 201617 |[A] TRIDENT LIMITED
f7] . ATAGRS 2025-26 | [A] SMT RAMANANDI ANANGPURIA CHARITABLE TRUST
CHANDI/2026
ITA 664/
18| uanD1j2026 | 202526 | [A] SMT RAMANANDI ANANGPURIA CHARTTABLE TRUST
Assistant Registra
-ATig-202
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

HEARING.
Srl | Appeal Number A‘s,: r:rt Assessee Name Remarks
TTA 725/ ]
1| cHANDI2022 | 201819 | [DIM/S ISM FOOD PVT. LTD.
O 35/
2| Gianbioas | 201819 | [A1JSM FOOD PV, LTD.
TTA 152/ ]
3| cHANDI b3 | 201415 | A] SMT. PRERNA GARG
. ITA 457/ 202324 | [A] PUNJAB & HARYANA HIGH COURT BAR ASSOCIATION
CHANDI/2024 BENEVOLENT FUND
. ITA 146/ 201716 | [AI SH.NIRMAL SINGH S/0. BANTA SINGH, H.NO 5623,
CHANDI/2025 SECTOR-38(WEST), CHANDIGARH
. ITA 150/ 202122 | A SHNIRMAL SINGH S/0 SH BANTA SINGH, H.NO 5623,
CHANDI/2025 SECTOR-38(WEST), CHANDIGARH
. TTA152/ | 50019027 | Al RAMINDERJEET KAUR, H.NO. 5623, SECTOR 38, WEST
CHANDI/2025 CHANDIGARH CHANDIGARH
ITA 736/
8 | CHANDLap25 | 2015-16 |[A] SHRI CHANDER CHINAR BADA AKHARA UDASEEN SOCIETY
ITA 1336/ ]
9 | HANDIaGs | 20152016  [A] SYNERGY TELECOMMUNICATIONS, MOHALI
TTA 1386/ !
10| ianaoos | 2020-2L | [A] MADAN LAL SHARMA
TTA 1424/ ]
11| qianolatas | 201920 | [A] SATISH KUMAR
ITA 1497 ]
12| anoiups | 202021 |[D] POOJA SAGGAR
ITA 304/ .
13| cuanDonzs | 2010-11 | [A] SUKHDEEP SINGH
ITA 305/ ]
14| ianOLs026 | 2010-1L | [A] SUKHDEEP SINGH
ITA 307/ .
15| a7l 6 | 201819 | [A] NEW INDIA CONTRACTORS AND DEVELOPERS PVT. LTD.
ITA 321/ - :
16| unponzs | 2020-21 | [A]MADHU BALA
ITA 329/ ;
17| cHanOiauze | 20152016  [A] RAM SINGH
1| _TTAS06/ | 2027-28 to] [A] SRI BADRIKA ASHRAM CUM CHARITABLE AND SOCIAL
CHANDI/2026 | 2031-32 |WELFARE SOCIETY
TA507/  |2027-28 to
19 HaNDYa026 | 293L.32. | [A] BADRIKA ASHRAM CUM CHARITABLE AND WELFARE SOCIETY
20|  TTASSY 2025-26 | [A] TIBETAN CHILDREN VILLAGE
CHANDI/2026
ITA 552/
21| ciaNDpz026 | 202526 | [A] TIBETAN CHILDREN VILLAGE
5y |  TTA293/ 2015-16 | [0 THE MANGLI TANDA MULTI PURPOSE CO OPERATIVE
CHANDI/2026 SERVICE SOCIETY LIMITED

20f5

14-08-2026, 04:18 pm
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CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Assinr. Assessee Name Remarks
Year

Sr

Appeal Number

23 CO 16/ 2015-16 [A] THE MANGLI TANDA MULTI PURPOSE CO OPERATIVE
CHANDI/2026 SERVICE SOCIETY LIMITED

Assistant Registraj

—&—14-Aug-202
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
==1]
CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A\S,Z ':rt' Assessee Name Remarks
5 ITA 1247/ 2012-2013 | [A] SHRI HARI & CO OWNERS, C/O SAWAN TRADERS, INDIA
CHANDI/2024 SHOP NO. 42, NEW GRAIN MARKET, KAITHAL
ITA 348/
2 | eiiknns 12025 | 2017-18 | [A] RAMDIYA
. ITA 611/ 2023-24 | .[D] SWAMI VIVEKANANDA EDUCATIONAL AND CHARITABLE
CHANDI/2025 TRUST REGD
4 1A 700/ 2013-14 | [A] PREM BANSAL REAL ESTATE PVT LTD
CHANDI/2025
ITA 709/
5 | eymnot 12025 | 201819 [_A] RAJINDER SINGH NEGI
ITA 741/
€ | snDI /2025 | 2017-18 | [A] RAJINDER SINGH NEGI
ITA 757/
7| cunnnt /2025 | 201920 | [A] PUNEET BATRA
ITA 1408/
€ | canpI /2025 | 2022-23 |[D]O PJINDAL UNIVERSITY
Co 7/ ;
s 12006 | 202223 | [A]O PJINDAL UNIVERSITY
ITA 915/ '
10| ANDI 026 | 2027 28 | [A] O P JINDAL GLOBAL UNIVERSITY
ITA 240/ i
11| cuanpy2026 | 2015716 | [A]RAMA THAKUR
ITA 330/ i
12| canpy2o2s | 202 22 | [A] NK & ASSOCIATES
ITA 331/ .
13| CHANDI/2026 2012-2013 | [A] YASHMIN
ITA 335/ :
14| CHANDI/2026 2021-2022 | [A] MANISHA
ITA 336/ :
15| CHANDI/2026 2022-2023 | [A] MANISHA
ITA 339/ ]
5] e 12026 2015-16 | [A] USHA RANI
ITA 714/ . UCATIONAL SOCIETY
7| munnt 026 | 202728 [A] SWAMI VIVEKANAND ED
ITA 1467/ 5 ATH J1 TRUST
B o 12026 | 2022°23 |[A] SIDH SHRI BABA BALAK N
ITA 1472/ ’ TH JI TRUST
8| &anDs 12026 | 2027-28 | [A] SIDH SHRI BABA BALAK NA S

%egistra
=Aug-202
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number Ai:':rt' Assessee Name Remarks
ITA 312/
1| cHanpl2022 | 2017-18 | [A]M/S N.S. INDUSTRIES
ITA 313/
2 CHANDI/2022 2017-18 | [A] M/S SIRMOUR REMEDIES PVT. LTD.
ITA 864/
3 CHANDI/2025 2022-23 | [D] TIRUPATI PLYWOOD
ITA 894/
4 CHANDI/2025 2018-19 | [A] SANJIT SINGH RANDHAWA
ITA 1014/
5 CHANDI/2025 2012-13 | [A] SUKHMINDER SINGH
ITA 1686/ NOT
6 | CHANDIL/2025 |APPLICABLE| [A] OM SAVITRI JINDAL CHARITABLE SOCIETY
ITA 1687/ NOT
7 CHANDI/2025 |APPLICABLE [A] OM SAVITRI JINDAL CHARITABLE SOCIETY
ITA 1695/ NOT
8 CHANDI/2025 |APPLICABLE [A] N C JINDAL CHARITABLE TRUST
ITA 1696/ NOT
9 CHANDI/2025 |APPLICABLE [A] N C JINDAL CHARITABLE TRUST
10 ITA 246/ 2013-14 [A] PUNJAB ENGINEERING COLLEGE(DEEMED TO BE
CHANDI/2026 UNIVERSITY)
ITA 247/ .
11 CHANDI/2026 2017-18 | [A] ORIENTAL WINES
ITA 254/ ]
12 CHANDI/2026 2015-16 | [A] SUNIL KUMAR
ITA 255/ 3
13 CHANDI/2026 2015-16 | [A] SUNIL KUMAR
ITA 345/ Y
14 CHANDI/2026 2017-18 | [A] NEERAJ GOYAL
ITA 347/ )
15 CHANDI/2026 2022-23 | [A] MAMTA SHARMA
ITA 364/ :
16 CHANDI/2026 2022-2023 | [A] VISHAL GUPTA, LUDHIANA
17 ITA 375/ 2017-18 [A] STATE BANK OF INDIA COMMERCIAL BRANCH (9926)
CHANDI/2026 CHANDIGARH
ITA 389/ '
18 CHANDI/2026 2017-18 |[[A] SAKSHAM ENTERPRISES
ITA 617/
19 CHANDI/2026 2022-23 | [A] RAKESH KUMAR GUPTA
e = PANCHKULA
20 CHANDI/2026 2027-28 | [A] THE LEARNING CURVE EDUCATIONAL TRUST, PANC
Assjstant Registra
’!§ 13-Aug-202
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
FOR 17-AUGUST-2026 (MONDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI VIJAY VARMA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Court Room 1
Webex ID for Court No. 1: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Srl Appeal Number A‘S,Zr:: Assessee Bench |Remarks
1 | TTA | 798 [CHANDI] 2025 |2017-18|[A] SANE RETAILS PRIVATE LIMITED (SGM) 2 SGM

.75

Assistant Registrar

——&—1—4—Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
FOR 18-AUGUST-2026 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
Court Room 1
Webex ID for Court No. 1: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Srl Appeal Number Af,i:f‘ Assessee Bench |Remarks
1 | ITA | 153 [cHANDI] 2021 |2016-17|[A] M/S BOSS GEARS LIMITETD A

Assistant Registrar

—%>—14-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS

FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI VIJAY VARMA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Court Room 1
Webex ID for Court No. 1: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

srl Appeal Number A;Z?rt' Assessee Bench |Remarks
1 | ITA | 458 |CHANDI| 2026 |2021-22|[D] NARESH KUMARI SMC

ITA | 463 |[CHANDI| 2026 [2020-21([D] PALL SINGH SMC

ITA | 464 |[CHANDI| 2026 [2021-22([D] PALL SINGH SMC

BEFORE SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND SHRI RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

PART HEARD MATTERS
Court Room 2
Webex ID for Court No. 2: 2641 980 6660 Password 12345 for Hybrid/Virtual Hearing.

Appeal Number A\s,z ':rt. Assessee Bench |Remarks

ITA | 227 |CHANDI| 2025 |2017-18|[A] LEKH RAJ VERMA

ITA | 228 |CHANDI| 2025 |2018-19|[A] LEKH RAJ VERMA

ITA | 229 |CHANDI| 2025 |2019-20|[A] LEKH RAJ VERMA

ITA | B46 |CHANDI| 2025 |2014-15|[A] LEKH RAJ VERMA

ITA | 232 [CHANDI| 2025 |2014-15|[A] SHIMLA HILLS CONSTRUCTION
ITA | 233 |CHANDI| 2025 [2015-16|[A] SHIMLA HILLS CONSTRUCTION
ITA | 234 [CHANDI| 2025 [2016-17|[A] SHIMLA HILLS CONSTRUCTION
ITA | 235 |[CHANDI| 2025 (2017-18|[A] SHIMLA HILLS CONSTRUCTION
ITA | 236 |CHANDI| 2025 [2018-19([A] SHIMLA HILLS CONSTRUCTION
ITA | 358 |[CHANDI| 2025 |2014-15([A] MADAN MOHAN THAKUR

ITA | 359 |CHANDI| 2025 [2017-18|[A] MADAN MOHAN THAKUR

ITA | 360 [CHANDI| 2025 |2018-19|[A] MADAN MOHAN THAKUR

ITA | 361 |CHANDI| 2025 |2019-20|[A] MADAN MOHAN THAKUR
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 27-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURTROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number As:r:rt. Assessee Name Remarks
1 CHESD‘;?% 1o | 201011 |[A)SHRI SANJEEV KUMAR LEGAL HEIR OF LATE SH. DAYA RAM
2 CHIJSDF;?%B 2013-14 | [A] HEALTH BIOTECH LIMITED (E-FILING)
3 CHIIQDZL}% o | 202122 | [A] SH. HARDEEP SINGH
4 mﬁ&xﬁéz 4 | 2021-22 |[D] HARDEEP SINGH (E-FILE)
5 Cﬂﬁ;ffz%/z 4 | 2017-18 | [A]HARYANA LABOUR WELFARE BOARD
6 Gﬂﬁéffzgz . | 201819 |[A] HARYANA LABOUR WELFARE BOARD
7 cr-moiizléz c | 201314 |[A] HARYANA LABOUR WELFARE BOARD
8 CHmDEi,?zzéz ¢ | 201415 | [A] HARYANA LABOUR WELFARE BOARD
9 Cﬂgéﬁ%’% 2018-19 | [A] ARUN KAPOOR
10 cﬁﬂﬁéﬁ%’zs 2019-20 | [A] ARUN KAPOOR
11 cﬂiéﬁiﬁfzs 2017-18 | [A] DINESH GARG
12 Cﬂﬁéfggzs 2018-19 | [A] KASHMIRI LAL
13 cf&;ﬁg%"zs 2011-12 | [A] BALWANT KAUR KARI
14 cﬂﬁéﬁ%zs 2011-12 | [A] BALWANT KAUR KARI
15 CH’I‘;;?,%%IZS 2011-12 | [A] BALWANT KAUR KARI
16 c:mé%r]}jzs 2026-2027 | [A] CHAMAN EDUCATIONAL AND CHARITABLE TRUST, CHANDIGARH
17 c&ﬁégg%fzs 2017-18 | [D] BUDHAMAL AND SONS JEWELLERS
|18 crﬂiélsfﬁz%fzs 2018-19 | [A] BUDHAMAL & SONS JEWELLERS
19 cnﬂmﬁéﬁrﬁ]fzs 2012-13 | [A] AMARJIT SINGH
20 |ITA 5/CHANDI/2026| 2019-20 | [D] KAMAL KUMAR
21 CHELE!‘*{OZG 2017-18 | [A] ISHWAR CHAND GARG X
22| andiaozs | 2022-2023 | [A] COMPUTER SYSTEMS WEST PRIVATE LIMITED
e
Assistant Registrar,

af? 14-08-2026. 04:20 nm
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I E TAX APPELLA BUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 24-AUGUST-2026 (MONDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A:se?rt. Assessee Name Remarks
1 ITA 738/ 2015-16 | [D] RAMTECH SOFTWARE SOLUTIONS PVT. LTD (E - FILE)
CHANDI/2024 :
ITA 1179/
2 | cHanDIog2 | 201415 | A] PRIME TRADERS
TTA 1180/
3| chanDLao24 | 201415 | [A] PRIME TRADERS
ITA 1248/ ]
4| GANDI2024 | 201011 | [A]SH. SUKHWINDER SINGH
ITA 437/
5 | cHabuagas | 201314 | [A] RANDHIR SOOD
ITA 1191/
6 | CHANDI2025 | 201718 | D] SHIV PAL SINGH CHAUDHARI
ITA 1725/
7 | GaNDL02s | 201718 | D] NAVIEET SINGH
8 ITA 1726/ | 50182019 | [A] SHARU SPECIAL ALLOYS PRIVATE LIMITED LUDHIANA
CHANDI/2025
ITA 148/
9 | cHanDyaozs | 201112 |[A]UMA SHARMA, LEGAL HEIR OF RAMESH KUMAR SHARMA
ITA 149/ ]
10| caNDya02g | 201112 | TA]UMA SHARMA, LEGAL HEIR OF LATE RAMESH KUMAR SHARMA
ITA 481/ ]
1| cumnpijzozs | 202627 |[A] VIVEKANAND EDUCATIONAL SOCIETY
ITA 529/ ;
12| uanDiongs | 202627 | TA]VIVEKANAND EDUCATIONAL SOCIETY
ITA 599/ .
13| GuanDyonzs | 292728 | [A] SHREE BAIRESHWARI DEVI TEMPLE TRUST (SMALL & COVERED)
ITA 1538/ )
14| anorotos | 2027-28 | [A] SHREE BAJRESHWARI DEVI TEMPLE TRUST
" ITA 659/ 202725 | [A] MANDIR PIR GOUS PAK GYARWIN WALA CHANGER MAKRER
CHANDI/2026 CHARITABLE SOCIETY
ITA 708/ NOT
16 | cranpy/an26  |appLicasLe| [A] SURYA EDUCATIONAL SOCIETY
ITA 709/ NOT
17| cHANDL/2026  |appLICABLE| [A] SURYA EDUCATIONAL SOCIETY
1| ITA 1197/ 2027-28 | [A] TAT BABA SOCIETY REGD (SMALL & COVERED)
CHANDI/2026
0| TTA1424/ 2026.27 | [A] MAA VAISHNO DEVI INTERNATIONAL FOUNDATION (SMALL &
CHANDI/2026 COVERED)
ITA 1499/
20| cuanprsezs | 202627 |[A]VISHVAS FOUNDATION
71| FTAL1503/ 2026-27 | [A] SHRI KRISHAN EDUCATIONAL TRUST (SMALL & COVERED
CHANDI/2026 ( )
Assistant Registrar
<X _14-Aug-202
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APPE IBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 25-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A:::‘: Assessee Name Remarks
ITA 348/
| cHaNDI20t0 | 2010-11 | [A]M/S SIGMA CARTONS (P) LTD,
ITA 733/
2 | cHaNDUa022 | 2017-18 | A1 M/S SIGMA CARTONS (P) LTD.
TTA 434/
3| cHANDI202s | 201314 | [A] RAVINDER KAUR
. TTA 490/ 2013-14 | (D] SHIVAM SINGLA(LEGAL HEIR OF LATE SH. ASHOK KUMAR
CHANDI/2025 SINGLA)
ITA 689/
5| CcHANDI2025 | 2020-21 | [A] VARDHMAN TEXTILES LIMITED
ITA 716/
6 | cHaNDL2025 | 201314 |[A] THE KALGIDHAR TRUST
TTA 717/
7| chaNDI/202s | 201415 | [A] THE KALGIDHAR TRUST
ITA 718/ ]
8 | cHANDL2025 | 201516 |[A] THE KALGIDHAR TRUST
ITA 719/ ]
9 | CHanDy2025 | 201718 | [A] THE KALGIDHAR TRUST
ITA 746/ ]
10| canpya0zs | 201617 | [A) THE KALGIDHAR TRUST
i ITA 738/ 2020-2¢ | [A] THE AMBALA CO-OP MARKETING CUM PROCESSING SOCIETY
CHANDI/2025 LTD
ITA 1766/ )
12| Cuanbigzs | 201718 | [A] SHRI BISHNOL SABHA PKL
TTA 1767/ ) SRR
13| anDID02s | 201819 | [A] SHRI BISHNOI SAB
14 ITA 245/ 2017-18 | [A] M/S VINTAGE STEEL PRIVATE LIMITED
CHANDI/2026
ITA 697/ : M SINGH SMRITI NYAS HIMACHAL PRADESH
15| cuanDl/a026 | 202728 |[A] THAKUR RAM SINGH S AS
ITA 698/ : NY. ACHAL PRADESH
16 | cHanpI2026 | 2027-28 | [AJ THAKUR RAM SINGH SMRITI NYAS HIM
ITA 835/ : s
17| coanpla026 | 20262027 | [A] SOCHINTA EDUCATIONAL SOCIETY, CHANDIGA
ITA 1179/ )
18| HaNDI/2026 | 20222023 | [A] VARDHMAN POLYTEX LIMITED
ITA 1183/ ] v
19| HanDI/o026 | 2020-2021 | [A] OASIS COMMERCIAL PRIVATE LIMITED, AMBA
ITA 1184/ ] e
20 | CaNDI/2026 | 29222023 | [A] OASIS COMMERCIAL PRIVATE LIMITED, AMBALA
A0/ ! BLE TRUST
20| hanpl2o26 | 202627 | [A]SRI GURU HAR RAT JI RELIGIOUS AND CHARITA
Assistant Registrari
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 24-AUGUST-2026 (MONDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number A:f: ':rt Assessee Name Remarks
{ cﬂﬁéfé%’zs 2019-20 | [A] PARDEEP KUMAR

2 c‘mésgz%/zs 2021-22 | [A] HART CHAND SAINI

i AII;IFSI%UZG 2020-21 | [A] ASHOK SHRIBALKISHAN AGRAWAL

4 cnﬁ%ﬁ%zs 2013-14 | [A] HART KISHAN

5 CHleI?%ZG 2018-19 | [A] RAJ KUMAR GUPTA

6 CHI.;\]-PTDII?%ZG 2006-07 | [A] NARESH KAUR

7 CHIJI?DII?%ZG 2007-08 | [A] NARESH KAUR

8 u-mollzézs 2006-07 | [A] SAROJ DEVI

9 mﬁoﬁ%zs 2007-08 | [A] SAROJ DEVI

10 aﬂm:i?%zs 2012-13 | [A] RAM BAHADUR YADAY

11 mfh?osxr/j%ze 2013-14 | [A] RAMESH RANI

2| A6l 2015-16 | [A] THE SHIMLA URBAN CO-OPERATIVE BANK LTD

CHANDI/2026
13 CH‘:;:DE;%% 201516 | [A] ANJU

AR eAug2026
-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF SMC BENCH FOR 25-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A::: ':: Assessee Name [ Remarks
1 cugq%‘ltgzlozs 2018-19 | [D] HARJINDER SINGH & SONS HUF
2 CHEI?D?JI?géz 6 | 201516 | [A] HIMALAYAN BUDDHIST CULTURAL ASSOCIATION
3 cﬂr&oﬁ%zs 2012-13 | [A] ANURADHA
4 CHI:,‘:‘DSI?% L6 | 201819 |[A] RAJBALA CHAUDHRY
5 CHEFSDE;?;(I]ZG 2016-17 | [A] LINKAN KUMAR
6 CHl,;\rNADSI(IJ%ZG 2021-22 | [D] ASHWANI KUMAR
7 CHI:,‘:‘D?%{)ZB 2019-20 | [D] HIMANSHU
8 CHngI?%zﬁ 2023-2024 | [A] AKASH DEEP AHUJA
9 (:Hmngxgéze 2020-21 | [A] HARSIMRANJIT SINGH
Assistant Registrar,

-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS

FOR 25-AUGUST-2026 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI VIJAY VARMA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Court Room 1
1. Webex ID for Court No. 1: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Srl Appeal Number ¢:§Tt' Assessee Bench |Remarks
Small and
1 ITA | 578 |[CHANDI| 2026 |2015-16|[A] SARVIIT SINGH (SMALL AND COVERED CASE) B Covered
Case

!@ﬂ{ Registrar
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